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Subject : OA. No.132C o'.. 	c1!cy 	 • 	. 

. 	

•• I 
Sir, 	 . 	 S  

Enclosed please,fjnd herewith a cétifjd copy of the Oder passed 

by the Hon'ble Cntrai Administrative Tribunal, Calcutta Beich 	 .'• 

on 	1 5 .3' 0 	
in respect of above mentioned' matter 

	

for yout information. 	 • 	• • 	. 	• 	 • 

• 	- 	 • 	
•• 	Yours faithly, 

Enclo: As above. 	 • 	1/ S . 	 • 	
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IN -THE CENTFAL 1)MINISILATIVE TRIBUNAL 

CALCUTTA BENCH 

NA 573 of 2002 
OA 186 of 197 

present :. HOnble Mr. Justice 13. Panigrai, Vice-Chairman 

- 	Hon'ble Mr. S. Biswas, Administrative Member 

Debi prosad Hazra 

-VS-. 

Post 

For the Applicant : Non 	 - 

For the RespOndefltS Mr, B. Mukherjee,Counel 

Date of order: 15-03-2004 

ORDER 

MR . JUSTICE B. PANIGRAHI VC 
nfl 

None appears on behalf ofie applicant on call. 

Mr • B. Mukherkee, L • Counsel for the re spondents is present. 

Accordingly, both the Mand -OA are dismissed for default. 

H 	
. 	2 , 	 • 

Member (A) 	 vice-c'nairrnan 
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